
ANNEXURE 3

Namc ofth€ corporat debtor: G.cesha Laboretories Private Limitcd,I)ste of commcncement of CIRP 0742-2022 ;
List of crcditors as on 20-07-2023
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0 0 029.16.85,044 NO 100.00 0Term Loan 29.7 6,85,04424-02,22 29 .7 6,85 ,044 29 .16.85.044I AP State Financial Copo'ation
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